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केन्द्रीय सचूना आयोग 

Central Information Commission 

बाबा गंगनाथ मागग  ,मुननरका 

Baba Gangnath Marg, Munirka 

नई दिल्ली, New Delhi – 110067 

 

शिकायत संख्या/Complaint No.:        CIC/NMCOM/C/2022/633889 

 

Dr. Mohamed Khader Meeran A. S. 

  

…शिकायतकताा/Complainant 

   

VERSUS/बनाम 

 

Public Information Officer Under RTI, 

Under Secretary-(A) & CPIO, National Medical 

Commission (formerly Medical Council of India), 

Administration Section, Pocket-14, Sector-8,  

Dwarka, Phase-I, New Delhi-110077. 

                                         ...प्रशतवािीगण/Respondents 

 

Relevant facts emerging from Complaint: 

 

  

RTI application filed on : 09.03.2022 

CPIO replied on  : 13.06.2022 

First appeal filed on : Not on record                                                                                                           

First Appellate Authority order : Not on record                                                                                                      

Complaint received at CIC : 22.06.2022 

Date of Hearing : 28.03.2023 

Date of Decision  : 28.03.2023 

 

सूचना आयुक्त       :     श्री हीरालाल सामररया 

    Information Commissioner   :      Shri Heeralal Samariya 

 

Information sought:  

The Complainant sought following information: 
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• CPIO furnished reply, dated 13.06.2022, as under: 

 
 

• Dissatisfied with the information furnished, Complainant filed instant 

complaint. 

 

• Written submission has been received from the appellant vide letter dated 

20.03.2023. 
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• Written submission has been received from the CPIO vide letter dated 

21.03.2023. 
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Grounds for Complaint   

The PIO has not provided information to the Complainant. 

 

 

Relevant Facts emerging during Hearing: 

The following were present: - 

 

Complainant: Present  

 

Respondent: Absent  

 

Appellant has submitted that he has not received the information. He further 

retired the factual matrix of his case. He further requested the Commission to 

direct the CPIO to furnish the relevant information.  

 

Decision: 

 

Commission takes very strong exception of non-attendance of PIO during the 

hearing of Second Appeal. PIO is hereby directed to file a written explanation 

justifying the said conduct, failing which an action under Section 20(1) and 20(2) 

of the RTI Act will be initiated against him/her, if necessary. PIO is further 

directed to send copy of supporting documents on which he relies upon in his 

submission as well as copy of reply sent on the RTI Application, if any. 

 

PIO is directed to ensure that his written submission reaches the 

Commission within 30 days from the date of receipt of this order, failing 

which ex-parte action will be initiated against him/her.  

 

The Commission has gone through the case records and on the basis of 

proceedings during hearing observes that point wise reply was provided to the 

complainant by the CPIO. The Commission therefore does not find any malafide 

intention on the part of then CPIO.  

 

Further, the complainant has preferred complaint u/s 18 of the RTI Act and if the 

complainant is aggrieved with the reply provided by the respondent, then he 

could have approached the Commission by filing an appeal. The Commission 

therefore is unable to adjudicate the adequacy of information to be disclosed 

under section 18 of the RTI Act. Thus, the limited point to be adjudicated in 

these complaints’ u/s 18 of RTI Act is whether the information was denied 

intentionally.  

 

In the light of the above observations the Commission is of the view that there is 

no malafide denial of information on the part of the concerned CPIO. 
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Further the Commission advises the respondent to upload medical college 

assessment reports for the current academic years on their website. Hence no 

further action lies. 

 

 

The Complaint is disposed of accordingly. 

 

 

Heeralal Samariya (हीरालाल सामररया) 

Information Commissioner (सचूना आयकु्त) 

 

 

Authenticated true copy. 

(अनिप्रमानितसत्यानितप्रनत) 

 

 
Ram Parkash Grover (राम प्रकाि ग्रोवर) 

Dy. Registrar (उप-पंजीयक) 

011-26180514 

 

 

 


